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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

Original Application NoO. .....cccccevenuenee 0f 2025

An application under section 18(1) & (2) (e) of the
National Green Tribunal Act, 2010 and Rule 8(1) of
the National Green Tribunal (Practice and Procedure)

Rules, 2011:

IN THE MATTER OF:

Shri. M. Hema Rao
...... Applicant

-VERSUS-

The Andaman and Nicobar Administration and

others
..... Respondents

SYNOPSIS

That the petitioner is an elected representative presently holding
the office of Up-Pradhan Gram Panchayat Hope Town,Ferrargunj
Tehsil, South Andaman District. That admittedly in land bearing
Survey No. 74/1/P, 74/2/P, 76/1, 76/2, 77/1 and 78/2 measuring an
area of 0.4836 hectares, 0.9530 hectares, 0.0330 hectares, 0.0040
hectares, 0.1182 hectares and 0.4082 hectares all situated at Hope
Town Village, Ferrargunj Tehsil, South Andaman District stand
recorded in the name of Association Catholic Church, Andaman

and Nicobar Islands where there is a Church in the name of

«Vellankanni Church ‘shrine” on and from the year 1980. That all

)8
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along the villagers and several devotees visit the said church from
different part of these Islands and perform their regular religious
prayer and even annual feast are carried in the said holy church
wherein people from different part visit the said church. That vide
notification dated 20/03/2023 the Andaman & Nicobar
Administration accorded approval for conducting Social Impact
Assessment Study at Hope town village, Ferrargunj Tehsil, South
Andaman District in respect of land bearing Survey No. 71/1/1,
71172, 7172, 71/1, 72/2/9, 73/1, 7372, 74/1, 742, 7T5/1,
74/1/P,74/2/P, 76/1, 76/2, 77/1, 78/2, 70/2, 70/3 to undertake the
work of shifting the existing Petroleum, Oil and Lubricants (POL)
Terminal from Haddo to Hope Town Village, Ferrargunj Tehsil,
South Andaman District under the Indian Oil Corporation, the
proposed land is admeasuring an area of 8.8244 Hectares and the
affected area to be covered under Social Impact Assessment Study
is 8.8244 Hectares. that the Survey No. 71/1/1, 71/1/2, 71/2, 71/1,
72/2/9, 73/1, 73/2, 74/1, 7412, 75/1, 74/1/P, 74/2/P, 76/1, 76/2,
77/1, 78/2, 70/2, 70/3 which was mention in the said notification is
surrounded by 03 number of School namely Vitala Public School,
Hope Town, Government Primary School Hope Town, and
Government Primary School, ChunnaBatta. Apart from schools
there are several religious building in the nearby vicinity dargah,
Masjeed, Vellankanni Church, (Asia’s largest), Ram Mandir,
ChunnaBatta, MariammaMandir, Hopetown and also include
Vellankanni Church and it will also affect the only playground in
the said locality. that the proposal to shift of the said POL Terminal
Haddo to Hope Town village within the residential area adversely
affecting the day to day life of the villagers. That after several

deliberations, even Special Gram Sabha meeting was held in the

Y

Up-Pradhan
Gram Panchayat
Hope Town
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Hopetown Gram Panchayat on 04.05.2023 followed by public
hearing by the department of Social Welfare under the Andaman &
Nicobar Administration on 23.05.2023 pertaining to the said issue
in presence of the petitioner, wherein it was unanimously decide by
the elected body and the villages to raise protest with regard to
shifting of existing POL Terminal from Haddo to Hopetown
village. That in the said process several representations were
submitted by the villagers and the representative of the village to
theAndaman & Nicobar Administration by the elected bodies with
a request not to shift the existing POL Terminal from Haddo to
Hope Town Village, Ferrargunj Tehsil, South Andaman District in
respect of the subject land and the said shifting could be done to
any other place but no positive response was made by the
Administration, as such the applicant filed a public interest
litigation before the Hon'ble High Court, Calcutta, Circuit Bench at
Port Blair being WPA(P)/10/2024 (Shri M. Hema Rao —vs- The
Hon'ble Lt. Governor and others), the said matter came up for
hearing on 12/11/2024 before the Hon'ble High Court wherein the
Hon'ble High Court was of the view that the subject matter of the
said writ petition should be raised before this Hon'ble Tribunal and
therefore disposed of the said writ petition with liberty to approach
this Hon'ble Tribunal, subsequently vide notification dated
29/01/2025 the respondent authorities notified that for the aforesaid
project in the Hopetown Village under Ferrargunj Tehsil in South
Andaman District a piece of land measuring 6.8244 hectares of
Jand bearing Survey No. 71/1/, 72/1/2, 7112, 72/1, 72/2/P, 73/1,
73/2, 74/1, 74/2, 75/1, 70/2 and 70/3 identified for acquisition,

hence this application.

Up-Pradhan
Gram Panchayal
Hope Town
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

Original Application NO. ......cceceeuennene 0f 2025

An application under section18(1) & (2) (e) of the
National Green Tribunal Act, 2010 and Rule 8(1) of

the National Green Tribunal (Practice and Procedure)

Rules, 2011:
IN THE MATTER OF:
Shri. M. Hema Rao
...... Applicant
-VERSUS-
The Hon'ble Lieutenant
..... Respondents

LIST OF EVENTS WITH DATES

20.03.2023

The Andaman & Nicobar Administration
accorded approval for conducting Social
Impact Assessment Study at Hope town
village, Ferrargunj Tehsil, South
Andaman District in respect of land
bearing Survey No. 71/1/1, 71/1/2, 71/2,
71/1,72/2/9, 73/1, 73/2, 74/1, 74/2, 75/1,
74/1/P,74/2/P, 76/1, 76/2, 77/1, 78/2,
70/2, 70/3 to undertake the work of
shifting the existing Petroleum, Oil and
Lubricants (POL) Terminal from Haddo
to Hope Town Village, Ferrargunj

Up-Pradhan
¥
s
Gram Pancnayal

Hope Town
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Tehsil, South Andaman District under
the Indian Oil Corporation

30.05.2023,
08.09.2023,
11.09.2023,
30.09.2023

Several representations were submitted
by the villagers and the representative of
the village to the Andaman & Nicobar
Administration by the elected bodies
with a request not to shift the existing
POL Terminal from Haddo to Hope
Town Village, Ferrargunj Tehsil, South
Andaman District in respect of the
subject land and the said shifting could
be done to any other place but till date no
positive response was made by the

Administration

04.03.2024

The petitioner being the Up-Pradhan of
the gram Panchayat Hope Town sent a
legal notice to the respondent No. 2 to 5
to considering the factual matrix of the
case and to withdraw the proposal of
shifting of POL Terminal from Haddo to
Hopetown village in the relevant survey

numbers in terms of notification dated

20/03/2023

12/11/2024

The Hon'ble High Court was of the view
that the subject matter of the said writ
petition should be raised before this

Hon'ble Court and therefore disposed of
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the said writ petition with liberty to

approach this Hon'ble court

29/01/2025

The respondent authorities notified that
for the aforesaid project in the Hopetown
Village under Ferrargunj Tehsil in South
Andaman District a piece of land
measuring 6.8244 hectares of land
bearing Survey No. 71/1/, 72/1/2, 71/2,
72/1,72/2/P, 73/1,73/2,74/1,74/2, 75/1,
70/2 and 70/3 identified for acquisition

N

Up-Pra ohan
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

MEMORANDUM OF APPLICATION

An application under section 18(1) & (2) (e) of the National
Green Tribunal Act, 2010

Original Application No. .......c.ccocuenneee of 2025

IN THE MATTER OF:

Shri. M. Hema Rao

aged about (35) years

Son of Shri M. Joga Rao

Up-Pradhan of Gram Panchayat Hope Town
Resident of ChunnaBhatta

Under Ferrargunj Tehsil

South Andaman District

Mobile No. : 9933241997
...... Applicant

-VERSUS-

1. The Andaman and Nicobar
Administration
Through the Chief Secretary
Secretariat, Sri VijayaPuram- 744101
Email ID : cs-andamannicobar@gov.in

2. The Deputy Commissioner
South Andaman District
Sri VijayaPuram,
South Andaman — 744101
Email id : dcand.and@nic.in

3. The Directorate of Social Welfare
Represented through the Director
Andaman and Nicobar Administration

Ehgern et d
A

e

73
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Sri Vijaya Puram,
South Andaman — 744101
Email id: directorsw(@gmail.com

4. The Indian Oil Corporation
Through the Chief General Manager
Indian Oil Bhavan
2 Garighat Road(S), Dhakuria
Kolkata-700068
Email ID : samirsinha@indianoil.in

5. Indian Oil Corporation Limited
Through the Plant Manager
LPG Bottling Plant, Hope Town,
Bambooflat, South Andaman — 744107
Email Id: kanishka@jindianoil.in

6. The Andaman & Nicobar Pollution
Control Committee
Service through the Member Secretary
Science and Technology Bhawan
Dollygunj, Sri VijayaPuram — 744103
Email id: dstandamans(@gmail.com

........... Respondents

The humble application of the applicant above named

MOST RESPECTFULLY SHEWETH:

1. That the address of the applicant is as given above for

the service of notice of the application.

2. That the address of the respondents are as given above

for the service of notice of this application.

3. That the present application is being filed U/s 18(1) &
(2) of the National Green Tribunal Act, 2010 and Rules

framed thereunder by me as being aggrieved person for

Gram Panchayat
Hope Town
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the interest of protection of environment and public

health.

4. That the present application is being moved against the

respondent authorities for not considering the shifting

of POL Terminal from Haddo to some other place

which in no manner affect the life of the people at

Hope Town village and the sentiment of the people

connected with Vellankanni Church, Hope Town.

5. FACTS OF THE CASE:

5.1

3.2

That the petitioner is an elected
representative presently holding the office of
Up-Pradhan ~ Gram  Panchayat  Hope
Town,Ferrargunj Tehsil, South Andaman

District.

That admittedly in land bearing Survey No
74/1/P, 74/2/P, 76/1, 76/2, 77/1 and 78/2
measuring an area of 0.4836 hectares, 0.9530
hectares, 0.0330 hectares, 0.0040 hectares,
0.1182 hectares and 0.4082 hectares all
situated at Hope Town Village, Ferrargun;
Tehsil, South Andaman District stand
recorded in the name of Association Catholic
Church, Andaman and Nicobar Islands where
there is a Church in the name of

«“Vellankanni Church ‘shrine” on and from

P

Up-Pradhan

~avat
Gram Panchayat

Hope Town

the year 1980.



5.3

5.4

3.5

.

Copy of the record of right in respect
of land bearing Survey No. 74/1/P,
74/2/P, 76/1, 76/2, 77/1 and 78/2 is
annexed herewith and the same is

marked as Annexure P-1

That all along the villagers and several
devotees visit the said church from different
part of these Islands and perform their regular
religious prayer and even annual feast are
carried in the said holy church wherein
people from different part visit the said

church.

That the villagers and other people are
emotionally connected with the said church
and find their destination in the said holy
church and get relief by making their soul
connected with the god like others
performing their religious belief. The said
church has become the heart and soul of the

believers/Christianity followers.

That the proposed project in the land bearing
Survey No. 71/1/1, 71/1/2, 71/2, 71/1, 72/2/9,
73/1, 7312, 74/1, 74/2, 75/1, T4/1/P,74/2/P,
76/1, 76/2, 77/1, 78/2, 70/2, 70 are practically

next to the land where the said church is

situated.

Up-Pradnai
s vam Panchayat
Gram Panchayal

Hope Town



5.6

5.7

$Be

That already there exists a LPG bottling Plant
in Hope town-Panighat-ChunnaBatta area
under Ferrargunj Tehsil, South Andaman
District, at that time of establishing the said
LPG bottling plant the villagers raised their
protest and the authorities by using their
power initiated proceedings against the
villagers and several villagers were arrested

and sent to correction home.

That vide notification dated 20/03/2023 the
Andaman & Nicobar  Administration
accorded approval for conducting Social
Impact Assessment Study at Hope town
village, Ferrargunj Tehsil, South Andaman
District in respect of land bearing Survey No.
71/1/1, 71/1/2, 71/2, 71/1, 72/2/9, 73/1, 73/2,
74/1, 7412, 75/1, 74/1/P,74/2/P, T6/1, T6/2,
77/1, 78/2, 70/2, 70/3 to undertake the work
of shifting the existing Petroleum, Oil and
Lubricants (POL) Terminal from Haddo to
Hope Town Village, Ferrargunj Tehsil, South
Andaman District under the Indian Oil
Corporation, the proposed land is
admeasuring an area of 8.8244 Hectares and
the affected area to be covered under Social

Impact Assessment Study is 8.8244 Hectares.
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5.9
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Copy of the notification dated
20/03/2023 issued by the
Andaman & Nicobar
Administration is  annexed
herewith and marked as

Annexure P-2

That in terms of the said notification,
Andaman & Nicobar Administration sought
for consent of Gram Sabha and / or land

owner’s.

That the Survey No. 71/1/1, 71/1/2, 71/2,
71/1, 72/2/9, 73/1, 73/2, 74/1, 74/2, 75/1,
74/1/P, 74/2/P, 76/1, 76/2, 77/1, 78/2, 70/2,
70/3 which was mention in the said
notification is surrounded by 03 number of
School namely Vitala Public School, Hope
Town, Government Primary School Hope
Town, and Government Primary School,
ChunnaBatta. Apart from schools there are
several religious building in the nearby
vicinity ~dargah, Masjeed, Vellankanni
Church, (Asia’s largest), Ram Mandir,
ChunnaBatta, MariammaMandir, Hopetown
and also include Vellankanni Church and it
will also affect the only playground in the
said locality.




5.10

5.11

5.12
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That the proposal to shift of the said POL
Terminal Haddo to Hope Town village
within the residential area adversely affecting

the day to day life of the villagers.

That since the shifting of the said POL
Terminal from Haddo to Hope Town Village
was without considering the aforesaid facts
and that the same will adversely affect the
day to day life of the said villagers and since
in terms of the said notification the consent
of Gram Sabha was warranted, as such there
were repeated deliberation by the
Administration with the elected body
consisting of Zilla Parishad members,
Pradhan Gram Panchayat and other elected
representatives including the petitioner being
the Up-Pradhan of Gram Panchayat Hope

Town.

That after several deliberations, even Special
Gram Sabha meeting was held in the
Hopetown Gram Panchayat on 04.05.2023
followed by public hearing by the department
of Social Welfare under the Andaman &
Nicobar Administration on 23.05.2023
pertaining to the said issue in presence of the
petitioner, wherein it was unanimously

decide by the elected body and the villages to

Up-Pradhan
Gram Panchayat
Hope Town
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raise protest with regard to shifting of
existing POL Terminal from Haddo to

Hopetown village.

Copy of the Special Gram Sabha
Notice dated 27/04/2023 issued
by the Pradhan, Gram
Panchayat, Hope Town and
minutes of meeting held on
04.05.2023 are annexed
herewith and marked as

Annexure P-3 Collectively

5.13 That in the said process several

representations were submitted by the
villagers and the representative of the village
to theAndaman & Nicobar Administration by
the elected bodies with a request not to shift
the existing POL Terminal from Haddo to
Hope Town Village, Ferrargunj Tehsil, South
Andaman District in respect of the subject
land and the said shifting could be done to
any other place but till date no positive

response was made by the Administration.

Copy of the representation dated
30.05.2023, representation dated
08.09.2023 and representation
dated 11.09.2023 areannexed
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5.15

3.16
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herewith and marked as

Annexure P-4 Collectively

That if at this junction the said project of
shifting POL Terminal from Haddo to
Hopetown village is allowed to be carried in
respect of the subject lands, the religious
sentiment of the people at large would be

adversely affected.

That the petitioner is not against the
development activities, but not at the cost of
the sentiment of people who are emotionally

connected with the said Church.

That the said church on 30/09/2023 had
written a letter to the Hon’ble Lt. Governor,
Andaman and Nicobar Islands wherein
informed that the said Vellankanni Shrine at
Panighat village is the biggest Shrine
(Church) in the Andaman & Nicobar Islands,
wherein hundreds of devotees visit during a
week for their weekly prayer and thousand
visit during its annual feast in the month of
August and the said proposed project will
force to closed the church it also narrated that
nearby school Anganwadi dispensary and
other religious places and the said project

would not be safe in terms of the safety and

\

Up-Pradhan
Gram panchayat
Hope Town
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in terms of health of people who live in
ChunnaBatta, Hope Town and Anna Nagar
and therefore informed that already the Hope
Town Panchayat held a meeting and the
people of the said area are against the said
proposal and wish that the project would not
be implemented and prayed that the project
should be implemented keeping in mind the
safety and health of the people who live in

and around the proposed project.

Copy of the letter dated
30/09/2023 is annexed herewith
and the same is marked as

Annexure P-5

That thereafter the petitioner being the Up-
Pradhan of the gram Panchayat Hope Town,
on 04/03/2024 sent a legal notice through his
learned advocate to the respondent No. 1 to 4
to consider the factual matrix of the case and
to withdraw the proposal of shifting of POL
Terminal from Haddo to Hopetown village in
the relevant survey numbers in terms of

notification dated 20/03/2023.

Copy of the legal notice dated
04/03/2024 is annexed herewith

Up-Pradhan
Gram Panchayat
Hope Town
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and the same is marked as

Annexure P-6

5.18 That the sifting of the POL terminal to Hope
Town Village would cause the following
environmental issues which are narrated

below:

a. Trees in and around the proposed site
which will be affected by the project:
1. Timber — 1200
2. Fruit Bearing Trees — 2000 (Cashew,
Coconut, Acreanut, Guava, Mango,
Jackfruit, Jamun, etc.)
3. Mangroves — a stretch of around
800mtrs
b. Schools at a distance of around 1 km from
the proposed site.
1.Government Primary School
ChunnaBhatta
2.Government Primary School Hope
Town
3.Vitala Public School, Hope Town
c. Sub Centre, ChunnaBhatta, Bambooflat at
around 1km from the proposed site.
d. 3500 people around the proposed area
e. Livestock — 500 (Chicken, Duck, Pigs,
Cattle, etc)
f. Fishing will be affected

g. Anganwadi at a distance of

Up-z‘r’f’rads’*san
Gram Panchayat
Hope Town
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AnganwadiChunnaBhatta at a
distance of around O.5 km
Anganwadi PKS Nagar,
ChunnaBhatta at a distance of
around 0.6 km

Anganwadi North Bay at a
distance of around 1.7 km
Anganwadi at a distance of around

1 km

Fish landing jetty at a distance of 50 mtrs.

i. Dam at a distance of around 50 mtrs and

Check Dam at a distance of around 700

mtrs.

5 Ring wells around the proposed site.

1. Fire and Explosion Risks

Cause:

o LPG is highly flammable, with a

narrow flammability range (2-9% in
air). A small leak in the presence of
an ignition source, such as electrical
sparks, open flames, or static
electricity, can result in a fire or
explosion.

Improper handling during bottling,
overfilled cylinders, or
malfunctioning equipment can also

lead to dangerous situations.

Yo

Up-Pradhan
Gram Panchayat
Hope Town

Impact:
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Fires or explosions can cause
massive destruction to the plant,
surrounding  infrastructure, and
nearby communities.

A BLEVE (Boiling Liquid
Expanding Vapor Explosion) can
occur if pressurized LPG tanks are
exposed to intense heat, resulting in

catastrophic failure.

2. LPG Leakage

o Cause:

[e)

Faulty valves, seals, or connectors
in bottling equipment.

Improper maintenance of storage
tanks and cylinders.

Human errors during the filling or

transportation processes.

o Impact:

(e]

o

Gas leaks pose severe risks of fire
and explosion.

Leakage in confined spaces can
cause suffocation or poisoning due

to oxygen displacement.

3. Air Pollution

o Cause:

[e]

Escape ~ of unburmed LPG

(composed of propane and butane)

et

g;i;_pgddnu[z

s rad

Gram Panchayat
Hope Town
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into the atmosphere due to leaks or
operational inefficiencies.
Incidental emissions during filling

or transfer operations.

Impact:

@]

Release of volatile organic
compounds (VOCs) contributes to

air pollution and smog formation.

‘Prolonged exposure to VOCs in the

atmosphere may cause respiratory
issues and other health problems in

the nearby population.

4. Groundwater and Soil Contamination

Cause:

(e]

o

Spillage of liquid LPG during
transfer or bottling can seep into the

ground.

Accidental discharge from tanks or

pipelines during maintenance.

Impact:

o

Contaminates soil, rendering it
infertile for agricultural use.

Pollutes  groundwater  sources,
affecting drinking water supplies

and aquatic ecosystems.

5. Thermal Radiation

Cause:




318 -

o Fires caused by LPG leaks emit
intense heat, often in the form of
thermal radiation.

o Impact:

o Direct exposure to thermal radiation
can cause severe burns and injuries
to workers and nearby residents.

o Damage to vegetation, wildlife, and

buildings in the vicinity.

6. Pressure Hazards
o Cause:

o Improperly maintained or
malfunctioning pressure control
systems in tanks and cylinders.

o Overfilled tanks or operational
errors during bottling.

o Impact:

o Pressure buildup can lead to the
rupture of storage tanks or
cylinders, causing sudden release of

gas and potential explosions.

7. Static Electricity Hazards
« Cause:
o Static electricity generated during

the transfer of LPG or bottling

operations.
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o Inadequate grounding of

equipment.

Impact:

o Sparks from static discharge can

ignite leaking gas, leading to fire or

explosion.

8. Health Risks

Cause:

o Chronic exposure to low levels of

LPG vapors due to leaks or poor

ventilation.

o Accumulated gas in confined or

low-lying areas.

Impact:

o Short-term exposure can lead to

dizziness, headaches, and
respiratory irritation.

Long-term exposure increases risks
of asphyxiation and oxygen

deprivation.

9. Noise Pollution

Cause:

o Operation of high-decibel

machinery, such as compressors,
filling units, and  transport

equipment.

>

Up-Pradhan
Gram Panchayat

Impact:

Hope Town
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Disturbs local residents and
workers, causing stress and
potential hearing damage.

Disrupts the behaviour of local

wildlife.

10. Transportation Hazards

Cause:

O

Spillage or leaks during the
transportation of LPG cylinders or
bulk tanks.

Road accidents involving LPG
tankers due to negligence or poor

infrastructure.

Impact:

o

Spillage can lead to fire or
explosions along transport routes.

Exposure risks for people and the
environment near the transport

corridors.

11. Environmental Degradation

Cause:

(o]

Continuous  operation of the
bottling plant and accidental
releases of LPG or combustion

products.

Impact:

2 ']
Up-Pradhan
Gram Panchayat

Hone Town
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o Contribution to greenhouse gas
emissions, exacerbating climate
change.

o Adverse effects on nearby
ecosystems, including harm to
biodiversity and contamination of

natural habitats.

That even after the receipt of the said legal
notice, the respondent administration pursued
further with the said proposal and in the said
process they are carrying survey of the
surrounding land for the purpose of acquiring
the same for the said project thereby intend to
shift the POL terminal from Haddo to

Hopetown village.

That within 4 kilometers from the said land
where the respondent administration intend to
setup POL Terminal, North Bay area which
is not inhabitant would be an ideal place to
have the said POL Terminal which will in no
way interfere with the life of the people of
the said Hope Town village or will affect the
sentiment of the people who are emotionally

connected with the said church.

That aggrieved and dissatisfied with the
impugned notification dated 20/03/2023

Up-Pra dhan
Gram Panchayat
Hope Town
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whereby the Andaman and Nicobar
Administration accorded approval for
conducting social impact assessment in
respect of land bearing survey no. 71/1/1,
71/1/2, 7172, 71/1, 72/2/9, 73/1, 73/2, 74/1,
74/2, 75/1, 74/1/P,74/2/P, 76/1, 76/2, 77/1,
78/2, 70/2, 70 to undertake the work of
shifting the existing petroleum, oil and
lubricant terminal from Haddo to Hopetown
Villager Ferrargunj Tehsil, South Andaman
under the Indian oil corporation affecting the
nearby area including the Vellankanni
church, the applicant filed public interest
litigation before the Hon'ble High Court,
Calcutta, Circuit Bench at Port Blair being
WPA(P)/10/2024 (Shri M. Hema Rao —vs-
The Hon'ble Lt. Governor and others)

That the said matter came up for hearing on
12/11/2024 before the Hon'ble High Court
wherein the Hon'ble High Court was of the
view that the subject matter of the said writ
petition should be raised before this Hon'ble
Court and therefore disposed of the said writ
petition with liberty to approach this Hon'ble

court.

Copy of the Order dated
12/11/2024 passed by the

Y .

Up-Pradhan
Gram Panchayat
Hope Town
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Hon'ble  High  court in
WPA(PIL)/10/2024 is annexed
herewith and the same is marked

as Annexure P-7

5.23 That subsequently vide notification dated
29/01/2025 the respondent authorities
notified that for the aforesaid project in the
Hopetown Village under Ferrargunj Tehsil in
South Andaman District a piece of land
measuring 6.8244 hectares of land bearing
Survey No. 71/1/, 72/1/2, 71/2, 72/1, 72/2/P,
73/1, 73/2, 74/1, 74/2, 75/1, 70/2 and 70/3

identified for acquisition.

Copy of the notification dated
29/01/2025 is annexed herewith
and the same is marked as

Annexure P-8

6. GROUNDS

L. For that the impugned notification dated
20/03/2023 whereby the Andaman and
Nicobar Administration accorded approval
for conducting social impact assessment in
respect of land bearing survey no. .71/1/1,
71/1/2, 71/2, 71/1, 72/2/9, 73/1, 73/2, T4/1,
74/2, 75/1, 74/1/P,74/2/P, 76/1, 76/2, 77/1,

Up-%

Gram Panchayat
Hope Town
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78/2, 70/2, 70 to undertake the work of
shifting the existing petroleum, oil and
lubricant terminal from Haddo to
Hopetown Villager Ferrargunj tehsil, south
Andaman under the Indian oil corporation
affecting the nearby area including the
Vellankanni  church and Impugned
Notification dated 29/01/2025 whereby
notified that for the aforesaid project in the
Hopetown Village under Ferrargunj Tehsil
in South Andaman District a piece of land
measuring 6.8244 hectares of land bearing
Survey No. 71/1/, 72/1/2, 71/2, 72/1,
72/2/P, 73/1, 73/2, 74/1, 74/2, 75/1, 70/2
and 70/3 identified for acquisition are bad

in law and in fact.

For that the respondent administration
failed to appreciate that already there
exists an installation of LPG bottling Plant
in Hope town-Panighat-ChunnaBatta area
under Ferrargunj Tehsil, South Andaman

District.

For that the respondent administration
failed to appreciate that the survey
numbers mentioned in the said notification
is surrounded by 03 number of School
namely Vitala Public School, Hope Town,

Government Primary School Hope Town,

Y

Up-Pradhan
Gram Panchayat
Hope Town
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and Government Primary  School,
ChunnaBatta, apart from schools there are
several religious building in the nearby
vicinity Dargah, Masjeed, Vellankanni
Church, (Asia’s largest), Ram Mandir,
ChunnaBatta, MariammaMandir,
Hopetown and also include Vellankanni
Church and it will also affect the only
playground in the said locality .

For that the respondent administration
failed to appreciate since the shifting of the
said POL Terminal from Haddo to Hope
Town Village was without considering the
aforesaid facts and that the same will
adversely affect the day to day life of the

said villagers.

For that the respondent administration fail
to appreciate in the said process several
representations were submitted before the
Andaman & Nicobar Administration by
the elected bodies with a request not to
shift the existing POL Terminal from
Haddo to Hope Town Village, Ferrargunj
Tehsil, South Andaman District in respect
of the subject land and the said shifting
could be done to any other place but till
date no positive response was made by the

Administration.

pe

Up-Pradhan
Gram Panchayat

lope Town
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For that the respondent administration
failed to appreciate that the said shifting of
the said Pol Terminal form Haddo to Hope
Town village would have adverse effect on
environment since the shifting will effect
cutting of several trees effect the day to
day affairs of the villagers, livestock,
fishing since the subject land is surrounded

by a village.

For that the respondent administration
failed to appreciate that in order to
ascertain as to whether the right of the
villagers and any lost would be sustain to
environment issue, a public hearing was
conducted by the Andaman and Nicobar
Administration and in the said public
hearing, the villagers, political parties, the
elected representatives made their
objection which was reduced into writing

followed by several representations.

For that the Andaman and Nicobar
Administration Failed to appreciate that
the said sifting of POL terminal to Hope
Town village would adversely affect the
environment and day to day affairs of the
villagers as a consequence of which there

would be serious health issues and other

environment issues.
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IX. For that the respondent administration
failed to appreciate that already the said
Pol Terminal exist at Haddo and no reason
was assign as to why the same is shifted
furthermore the same was established long
back and till date there is no complaint

regarding any environmental issue.

X.  For that the entire episode adopted by the
respondent administration is illegal,
arbitrary and violative to all cannons of

law.

7. LIMITATION

That the present application is filed, against
the illegal and arbitrary act of the respondent
administration whereby initiated process for
shifting existing Petroleum, Oil and
Lubricants (POL) Terminal from Haddo, Port
Blair to Hope Town Village, Ferrargunj
Tehsil, South Andaman District under the
Indian Oil Corporation affecting the life of
the people at Hope Town village and the
sentiment of the people connected with
Vellankanni Church, Hope Town despite of
making several representations followed by
legal notice and since the Andaman and
Nicobar Administration is still in the process

of shifting the same, it is a continuous
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violation of the provisions of enactment
specified in Schedule 1 of the National Green
Tribunal At, 2010 and thus present

application is well within limitation.

8. INTERIM RELIEF.
Pending final disposal of the application, the

applicant seeks the following interim relief

a) An Interim order be passed restraining the
respondents from carrying out the further
process of the intended work of shifting of
the existing petroleum, oil and lubricant
terminal from Haddo to Hopetown
Villager ~ Ferrargunj  Tehsil,  south
Andaman under the Indian oil
corporationtill ~the disposal of this
application otherwise the very purpose of
filing the instant application will be
defeated and the affected persons will

continue to be affected.
b) An ad-interim order in terms of Prayer (a)

above.

9. PRAYER

In view of the above facts and circumstances,
it is most -respectﬁllly prayed that this

Hon'ble Tribunal may be pleased to :
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a) Mandatory order do issue commanding
the respondents each one of them and
their ~men, agents, assigns and
subordinates to certify and transmit to this
Hon'ble Tribunal all records forming the
basis of their action regarding shifting of
the existing petroleum, oil and lubricant
terminal from Haddo to Hopetown
Villager  Ferrargunj  Tehsil,  south
Andaman under the Indian oil corporation
without considering the aforesaid facts
and that the same will adversely affect the
environment which will cause hindrance

to the day to day life of the said villagers.

b) An order setting aside the impugned
notification dated 20/03/2023 whereby the
Andaman and Nicobar Administration
accorded approval for conducting social
impact assessment in respect of land
bearing survey No. 71/1/1, 71/1/2, 71/2,
72/1, 72/2/P, 73/1, 73/2, 74/1, 74/2, 75/1,
74/1/P, 74/2/P, 76/1, 76/2, 77/1, 78/2,
70/2, 70/3 to undertake the work of
shifting the existing petroleum, oil and
lubricant terminal from Haddo to
Hopetown Villager Ferrargunj tehsil,

south Andaman under the Indian oil
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corporation affecting the nearby area

including the Vellankanni church.

An order setting aside the notification
dated 29/01/2025 whereby the Andaman
and Nicobar Administration notified that
for the aforesaid project in the Hopetown
Village under Ferrargunj Tehsil in South
Andaman District a piece of land
measuring 6.8244 hectares of land bearing
Survey No. 71/1/, 72/1/2, 71/2, 72/1,
72/2/P, 73/1, 73/2, 74/1, 74/2, 75/1, 70/2

and 70/3 identified for acquisition.

d) A direction directing the respondent

administration to consider the shifting of
POL Terminal from Haddo to some other
place which in no manner affect the life of

the people at Hope Town village and the

. sentiment of the people connected with

Vellankanni Church, Hope Town.

Any other order/orders, direction/

directions as this Hon'ble Tribunal may

Y, —

(Signature of the Applicant)

UP'Pi’a‘dhaﬁ
Gram Panchayat
Hope Tow

deem fit and proper.
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VERIFICATION

I, M.Hema Rao, Son of Shri M. Joga Rao, aged about (35) years,
presently holding the office of Up Pradhan of Gram Panchayat
Hope Town, Resident of ChunnaBhatta, under Ferrargunj Tehsil,
South Andaman District, applicant in this original application do
hereby verify that the contents of the above paragraphs are to the
best of my knowledge and grounds are based on fact and I have

not suppressed any material fact.

Pl: Sri VijayaPuram (Port Blair)
Dt: 30/04/2025

(Signature of Applicant)

Up-Pradharn
Gram Panchayat

\ 4
!

VINITA DEVI
Advocate
Bathu Basthi, Garacharma (P.0.),
Pin -744105, Port Blair, South Andaman
AUFY 2919094
ks 9—“‘0@2’7\0@0/ . YY)
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Form - F
(See Rule 132}
Record Of Holding Register
A o Dated:06/02/2025 Time:07:11:00 PM
P.C.Ne; 3 = R.l.Circle No: i Village: Hope Town . Tehsil: Ferrargunj District: South Andaman
Si Ne.of the Name of the Tenant with Nature of Survey Area Land Soil Nature | Other | Details Remarks
Holding FathersiHusbends Name & right No./Plot No. (Hect.) Revenue Classification of Rights of
_ Qid { New address Use | ifany |change
382 ASSOCIATION CATHOLIC ~ Occupancy 74 11/P 0.4836 2.42 Hilly Garden
CHURCH
) *CGN=74/1/P
A & N ISLANDS
382 ASSOCIATION CATHOLIC ~ Occupancy 74 2/P 0.9530 4.94 Hilly Garden
CHURCH
*CGN=74/2/P
A & N ISLANDS
382 ASSOCIATION CATHOLIC ~ Occupancy 76 /1 0.0330 0.20 Hilly Garden
CHURCH
*CGN=76/1
A & N ISLANDS
Remarks: 0.0030 hects oul of $.No.76, acquired by coll
382 ASSOCIATION CATHOLIC ~ Occupancy 76 /2 0.0040
CHURCH
*CGN=76/2
A & N ISLANDS f“ ’
Annexure..... N.......\cceeee N

The True Copy of ¢
The Original Documepis
t

VINITA DEVI
(Advocate)
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Office of the Tehsildar

*kFhkxkhk *

Ferrargunj

Form - F
(See Rule 132)
Record Of Holding Register

23D

Dated:06/02/2025 Time:07:11:03 PM

P.C.No: 3 R.l.Circle No: 1 Village: Hope Town Tehsil: Ferrargunj District: South Andaman
S! No.of the Name of the Tenant with Nature of | Survey Area Land Soil Nature | Other | Details Remarks
Holding Fathers/Husbends Name & right No./Plot No. (Hect.) Revenue Classification of Rights| of
Old | New address Use | if any |change

382

ASSOCIATION CATHOLIC Occupancy 77 1M 0.1182 0.59 Hilly Garden
CHURCH

A & N ISLANDS

ASSOCIATION CATHOLIC  Occupancy 78 /2 0.4082 2.00 Hilly Garden
CHURCH

A & N ISLANDS

Print Date and Time:

CSC Name: BATHUBASTI
IP Address: 117.252.151.54

06/02/2025 07:11:03 PM
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ANDAMAN AND NICOBAR ADMINISTRATION

DIRECTORATE OF SOCIAL WELFARE
GOALGHAR, PORT BLAIR

Notification of the Social Impact Assessment
See sub- rule (1) of rule (3)

Port Blair dated the 20t March, 2023.

No. 25/2023/F .No.8-45/DSW/IACCS/2021.— In pursuance of the provisions contained in sub- rule (1) of Rule (3) of
Andaman and Nicobar Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Reseftlement
(Social Impact Assessment & Consent), Rules, 2018, the Lieutenant Govemor (Administrator), Andaman & Nicobar Islands is
pleased to accord the approval for conducting Social Impact Assessment Study at Hopetown Village, Femrargunj Tehsil, South
Andaman District for land Bearing Survey No. 74/4/1, 7A/112, 7112, 7211, T2/2/P, 73/1, 7312, 7411, T412, T5/1, T4I1IP, T412/P,
76/1, 76/2, 77/1, 7812, 70/2, 70/3 as per the details given below :

(a)

Name of the project developer, a brief
description of the proposed project and the
extent of the lands proposed for acquisition,
the project area and the affected areas to be
covered by the Social Impact Assessment.

Indian Oil Corporation Ltd., Port Blair will be undertaking the work of
shifting the existing POL Terminal from Haddo to Hopetown village
under Ferrargunj Tehsil, South Andaman District. The proposed land
is admeasuring an area of 8.8244 Hectares and the affected area to
be covered under Social Impact Assessment Study is 8.8244
Hectares.

(b)

The main objectives of the Social Impact
Assessment and key activities including
(i) Consultation (i) Survey (i) Public
hearings.

To carry out Social Impact Assessment Study in project affected area
and to prepare a detailed Rehabilitation and Resettlement Action
Plan as per Andaman and Nicobar Right to Fair Compensation and
Transparency in Land Acquisition, Rehabilitation and Resettlement
(Social Impact Assessment & Consent), Rules, 2018. The work will
include (i) Consultaticn with stake the holders of the proposed area
including Panchayat of Hopetown Village (i) The Social Welfare
Department, A & N Administration will be carrying out the study by
hiring an empanelled agency. (iii) Social Impact Assessment Unit will
decide the time and place for public hearing before submitting Social
Impact Assessment Report. -

If consent of Gram Sabha and / or land
owner’s is required, the notification must
state this.

Consent of Stakeholders and Panchayat of Hopetown village will be
taken.

The timeline for the Social Impact
Assessment and the final deliverables (Social
Impact Assessment Report and Social Impact
Management Plan) along with the manner of
their disclosure must be specified.

Social Impact Assessment Report and Social Impact Management
Plan should be completed within 30 to 45 days from the date of
issuance of this Notification and to be on the Notice Board of
the Social Welfare Department, A & N Administration and

concemed Panchayat.

If any attempt of coercion or threat is noticed /

brought to notice, the same will render this exercise null and void.

Contact information of the Social Impact
Assessment Unit.

The Director, Directorate of Social Welfare, Andaman and Nicobar
Administration, Phone No. 03192-244386.
Email: directorswd@gmail.com.

Anoraum -2

ANNEXUTE. ...t tee e
The True Copy of

The Original Documentsia

A

VINITAD

(Advocate)

. Admiral D.K Joshi
PVSM, AVSM, YSM, NM, VSM (Retd.)
Lieutenant Governor, Andaman and Nicobar Islands.

By order and in the name of the Lt. Governor, A&N Islands,

Sd.J-
Director (Social Welfare)
Andaman and Nicobar Administration.




o [ | . 32
S . JINNEXUEE F-3 G ff eehuddn,
( i e-mail - gphopetown@gmail .com - | . Phone No. 03192-217904

qTH TETAd & FATE
'OFFICE OF THE GRAM PANCHAYAT,

BT T3, STE0T SEHH
HOPE TOWN, SOUTH ANDAMAN _

Ref. No : GP/HT/ 1-02/2023—2024/56q

Date o’»#”ﬁAprn 2023

SPECIAL GRAM SABHA NOTICE.

As per the Notification of the Social Impact Assessment vide No. 25-2023/F.No. 8-
45/DSW/IACCS/2021,dated - 20™  March 2023, The

Governor‘(Administrator), Andaman & Nicobar Islands is pleased to accord the approval for

Honorable Lieutenant

conducting Social Impact Assessment Study at Hope town village, Ferrargunj Tehsil, South
Andaman District for land bearing Survey No. 7111, 711172, 7172, 7211, 72/2/P, 73/1, 73/2,
74/1, 74/2, 751, 74/1/P, T4/2/P, 76/1, 76/2, 77/1, 78/2, 70/2, 70/3. (The Notification

published in the News Paper “ The Daily Telegram" on 23.3.2023), As per the Notification

the details given below :

Annexure..... (73@9’

The True Copy of
The Original DocumeTﬁ

VINITA DEVI
(Advocate)

Name of the Project developer, and brief
description of the proposed project and
the extent of the land proposed for
acquisition the project area and the
affected area to be covered by the Social
Impact Assessment

Indian Oil Corporation Ltd, Port Blair will
undertake the work shifting the existing
POL Terminal from Haddo to Hope town
village under Ferrargun/ Tehsil, South
Andaman District. The Proposed land is
admeasuring an area of 8.8244 Hectors
and affected area to be covered under
Social Impact Assessment Study is 8.8244
Hectors.

In this regard a special Gram Sabha has been scheduled to be held as per the details

given below :
S.NO Purpose Date & Tinie Venue
For Public hearing on Social Impact|{ 04.05.2023 Panchayat Bhawan,
01 | Assessment on stakeholder of the said at Hope Town
area for the above said project. 10:00 am Gram Panchayat,.

So, it is requested to all

the Gram Sabha Member/ Villager

of the Gram

Panchayat, Hope Town to kindly make it convenient to attend the said meeting.

Copy to:

1. The Adhyaksh, Zilla Parishad, South Andaman, Port Blaif 29"
Directorate of Social

n Administration, Port Blair.
2 ’)"'g/,%(he Tehsildar, Ferrargunj Tehsil, South Andaman.
4.” The Block Development Officer, C.D. Block, Ferrargunj
South Andaman Division,

2. The Director,

5. The Divisional

Forest Officer,
Wimberlygunj ’

Panchayat Hope Town.

6. The Zilla Parishad Member, Bambooflat Constituency, Gram

W

/
Pradhan
GrameRgnchayat

yin AT B

Gram r?r‘l{‘hj (e Hone T
gy, whim Lt
nj, ~J;ui‘n Angaman

For kind information

:

Welfare, A & N

and request to kindly
attend the special
Gram Sabha on the

above said date and

J time.

v



P/Samiti. Ferrargun;.
8. All the Ward Members, Gram Panchayat Hope Town
9. The Executive Engineer, RCD, APWD, Wimberlygunj

10. The Assistant Engineer; Electricity Department, Ferrargunj
Sub-Division, South Andaman.

11. The Plant Manager, Indian Oil Corporation, LPG'Bottling Plant
Chunna Batta Hope Town. ' :

12. The Engineering Officer, Indian Oil Corporation, Port Blair
Terminal, A & N Islands. '

13. The Chief Medical Officer, I/C, Community Health Centre,
Bambooflat

14. The Assistant Director of Fisheries, Zonal Fisheries Office,
South Andaman

15. The Revenue Inspector,(for Gram Panchayat Hope Town)
Ferrargunj Tehsil, ' A C

16. The Patwari.(for Gram Panchayat Hope town) Circle-3, . .
Bamboofiat, Ferrargunj Tehsil. e S above said date and

17. The Junior Engineer, Electricity Department, Bambooflat Site i
Office :

18. The Range Officer, Mount Harriet National Park. .

19. The Junior Engineer, (PRIs) Hope Town Gram Panchayat

20. The Assistant Engineer, Bambooflat  Sub-Division, RCD,

7. The Panchayat Samiti Member, Hope town Constituency.\

For kind information

and request to kindly

attend the Special

Gram Sabha on the

time.

APWD.

21. The Junior Engineer. (Water Supply) APWD, Bambooflat Site
Office. ; _ :

22. The Junior Engineer, (Work Section) APWD, Bamboofiat Site
Office. :

23. The Junior Engineer, Electricity Dept. Bambooflat Site Office.

24. The News Editor, All India Radio, Port Blair for kind information and request to kindly
broad cast the above notice in the local News Bulletin.

25. The New Editor (The Daily Telegrams) Port Blair for kind information and request to
kindly publish the above notice in the “Daily Telegrams"

26. The Station House Officer, Police Station Bambooflat for kind information and request to
kindly depute Police personal to keep maintain law and Order.

27. Al prominent places under the jurisdiction of Gram Panchayat Hope town. -

28. Office Notice Board of Gram Panchayat Bhavan, Gram Panchayat Hope town.

Copy also forwarded to :

1. The P.A to the Deputy Commissionc_—:‘-r, South Andaman District, Port Blair for kind
information to Deputy Commissioner please. : ‘

2. The P.A to the Director (RD, PRIs& ULB) A&N Admn; Port Blair for kind information
to Director (RD, PRIs& ULB). pleas_e; _ . _

TR
Pradhan
_ Gram Panchayat"

Hopg, town
Frardnan
TR @t
Gram Pa;‘w;’x;)-/:-,-( Hepe 3
WARR i sy
Ferrargunj, Soum AiodtGiman
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MINUTES OF THE SPECIAL GRAM SABHA MEETING HELD ON 04.05.2023 AT
10.00 AM IN THE PANCHAYAT PREMISES UNDER THE CHAIRMANSHIP OF
SMTL. RASHIDA BiBl, PRADHAN. GRAM PANCHAYAT, HOPE TOWN.

At the outset the Pradhan, Smti. Rashida Bibi welcomed and addressed the
gathering and informed about the »ery purpose of calling Speciél Gram Sabha. A total
of 165 villagers were present in the meeting. The following PRIs and oftficials were
present. '

Smti. Rashida Bibi. Pradhan
Ms. Mariam Bibi. Member. Zilla Parishad
Shri. V. Laxmi Narayan. Member. Panchayat Samiti
Shri. Sudheesh. Ward Membe. Hope Town-|
Shri. P. Narasaiah. Ward Member, H/T-2

~Shri. Sree Rain. Bambooflat. Ward na. -2
Shri. Vinith. North Bay, Ward no. -1 :
Shri. M. Hema Rao. North Bay. Ward no. 05 - -
Shri. Mohammed Rafique, Special Branch - )
Smti. P. Durga Bai- ANM, Health and Wellness Centre. Hope Town
Shri. Atul Kumar Roy. E.O, C.D.. Block, Ferrargunj
Shri. Kailash Wagh. E.O. C.D.. Block, Ferrargunj
Shri. Surendra Singh. E.O, C.D., Block, Ferrargunj
Smiti. Sheela Kar. Mukhya Sevika, ICDS, Ferrargunj
Shri. Abdul Gafoor, Forest Department .
Shri. Basheer Ahmed (AFG), Fisheries Department
Smiti. T.K. Fathima. Veterinary Compounder
Shri. N. Mohammed Shafique, Patwari
Shri. Murugesan. JE, APWD
Smii. Sabina. Anganwadi Worker
Smti. Violet. Anganwadi Worker
Smiti. T. Safiya. Anganwadi Worker
Shri. James. Forest Department

0 NAL B 0O
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Smti. Mariam Bibi. Zilla Parishad member explained about the notification dated
21.03.2023 wherein social Impact Assessment study will be done at Hopetown village for
land bearing survev no. 717171, 71/1/2.71/‘2.72/1.72/2/P. 73/1. 7372, 7441, 7412, 73/1. TA4L7P,
74/2/P. 76/1.76/2.77/1. 78/2.70/2,70/3 and the Indian Oil Corporation Liad.. Port Blair will he
undertaking the work of shifting the existing POL Terminal t'ro_m'Haddo 10 Hope Town
village under Ferrargunj Tehsil. South Andaman District. The proposed land is admeasuring
an area of 8.8244 Hectares and the affected area to be covered under Social Impact

Assessment Study is 8.8244 Hectares.

As per the notification published in The DailyATelegram's. the main objective of the
Social Impact Assessment and key activities are to' carry oul assessment in the project
affected area and to prepare .a detailed Rehabilitation and Resettlement ‘Action Plan as per -
Andaman and Nicobar Right to Fair compensatioh and Transparency in Land acquisition.
Rehabilitation and Resertlement (Social Impacl A‘ssessm'em and consent). Rules 2018.

The o Cob y ; of ..................
| “ he Original Document “V:f\
Panchavar ;-“';""L"":"“::‘“‘..Mh \% /‘

s " VINITA DEV}
Hope Towr i

Y



Further she added that this Special Gram Sabha meeting is called\to take views of all

members of Gram Sabha present and also the land owners mentioned in the publ)shed
notification. AGEordingly. |n§n_y_9r_a~m‘_>_a.bha members came forth and raised their issues

which are related/concerned to whole of the Gram Panchayat.

1.

3

w

Smti. Fabiola, R/o Hepetown-2, and Smti. Mariam Kujur, R/0 North Bay said that the
work of POL terminal shifting from Haddo to Hopetown {ghould not be shifted to

existing inhabitant area of Hopelown \Nhereas the project should be taken up in_non-

e

inhabitant area of Hopetown or any other part of these islandsgy She also added that

such kind of projects should be developed | in.non-inhabitant area of | Hoperown=
One of the Gram Sabha members, Shri. Sher Singh added thagdue 10 insiallation of

LPG bonlm_‘plam whxch was set Lup 28 years back had removed mhabuams from the

“the same was not done He added that same should not be repeated wuh this g_o_;ect

also

“One Smti. Anandi Bake and Shri. V|kas Lall. S/o Rajesh Lall put forth her views that
the future of the children w1|l be effected if such construction and evacuation process
is carrled out. Moreover, it was added that no residents should be shlfted/evacuated as,

__mostly the p_gg_gl_e remdmvg-vm the area are_private_workers and it may effect their
_livelihood and there will be a huge loss of property of the villagers.

Shri. David, R/o Annanagar has expressed his views which were commonly agreed by
all villagers present ‘h‘*l [already due to the LPG bottling planl the area is affecxed by
LPG odour which sometimes becomies unbearable,, Li kewise. according to ) the
villagers similar Iypmemm persist due 0 POL terminal shifting.

In another instance, Shri. Sudheesh, Ward member said- that if any kind of mishap
occurs in the area due to POL Ierminé] it will cause threat to life life :and property of the
people. The POL is being shifted due to existing problem at Haddo but same problem
will also occur at Hopetown area.

Shri. Viswajith. one of the residents of the Hopetown added that no explosive item
which can cause threat to life and property should be shifted 1o Hopetown which was
unanimously agreed by the villagers present.

The Church commitiee which is in the area of proposed site has mentioned that he

will abide with the decision of the general public. The Tepresentatives from
Church committee has also informed that total number of effected people in the area
is unknown and rehabilitation and resettlement of the residents is unknown even
though the empanelled committee for assessment has visited the above said areas
covered under various survey nos. The compensation amount to the effected villagers
is also not ensured. They also added that if a public hearing is held. then the
empanelled commitiee should assure the general public that evacuation of public will

e e

there will be no loss to property.

The Patwari. Shri. N. Mohammed Shafique. read out the area which has been
surveyed and informed that the survey nos. include Smri. Geela Bai. Wio Late Sukh
Lall. Smti. Sumitra Devi and 02 others W/o Jaichand Lall. T. Anthony & 01 Others .

\
\

not be done and the POL >hlﬁmg should only be done in uninhabited areas wherﬁ’J
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A total of 13 families families will be affected along with shop. mosque and

veterinary dispensary.

The meeting ended with the vote ‘of thanks to the chair and above points were
unanimously passed by the Gram Sabha members present.’

~ Pradhan
Gram Panchayat
Hopetown

T

sl /\ssocaatlon of Catholic Church, Bhagwau Devi and 03 others which will be elfect g_ci_,‘.



TYPED COPY

MINUTES OF THE SPECIAL GRAM SABHA MEETING HELD ON
04.05.2023 AT 10.00 AM IN THE PANCHAYAT PREMISES UNDER THE
CHAIRMANSHIP OF SMTI. RASHIDA BIBI, PRADHAN, GRAM
PANCHAYAT, HOPE TOWN.

At the outset the Pradhan, Smti. Rashida Bibi welcomed and addressed
the gathering and informed about the very purpose of calling Special
Gram Sabha. A total of 165 villagers were present in the meeting. The

following PRIs and officials were present:

1. Smti. Rashida Bibi, Pradhan

2.  Ms. Mariam Bibi, Member. Zilla Parishad

3.  Shri. V. Laxmi Narayan, Member, Panchayat Samiti

4.  Shri. Sudheesh, Ward Member Hope Town-1

5. Shri. P. Narasaiah, Ward Member. H/T-2

6. Shri. Sree Ram, Bambooflat, Ward no. -2

7. Shri. Vinith, North Bay, Ward no. -1

8. Shri. M. Hema Rao, North Bay, Ward no. 03

9. Shri. Mohammed Rafique, Special Branch

10. Smti. P. Durga Bai, ANM, Health and Wellness Centre, Hope
Town

11. Shri. Atul Kumar Roy, E.O, C.D. Block, Ferrargunj

12. Shri. Kailash Wagh. E.O. C.D. Block, Ferrargunj

13. Shri. Surendra Singh, E.O, C.D., Block, Ferrargunj.

14. Smti. Sheela Kar. Mukhya Sevika, ICDS. Ferrargunj

15. Shri. Abdul Gafoor, Forest Department

16. Shri. Basheer Ahmed (AFG), Fisheries Department

17. Smti. T.K. Fathima, Veterinary Compounder

18. Shri. N. Mohammed Shafique, Patwari

19. Shri. Murugesan, JE, APWD

20. Smti. Sabina. Anganwadi Worker

21. Smti. Violet, Anganwadi Worker

22. Smti. T. Safiya, Anganwadi Worker

23. Shri. James, Forest Department Annexure..j,_Z{t?{i{(

The ue Gomlp g

The Original Documents
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VINITA DEVI

(Advocate)
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Smti. Mariam Bibi, Zilla Parishad member explained about the notification
dated 21.03.2023 wherein social Impact Assessment study will be done at
Hopetown village for land bearing survey no. 71/1/1,71/1/2,71/2, 72/1,
72/2/P, 73/1, 73/2, 74/1, 74/2, 75/1, 74/1/P, 74/2/P, 76/1, 76/2,
77/1, 78/2, 70/2, 70/3 and the Indian Oil Corporation Ltd. Port Blair will
be undertaking the work of shifting the existing POL Terminal from Haddo
to Hope Town village under Ferrargunj Tehsil. South Andaman District,
The proposed land is admeasuring an area of 8.8244 Hectares and the
affected area to be covered under Social Impact

Assessment Study is 8.8244 Hectares.

As per the notification published in The Daily Telegrams, the main
objective of the Social Impact Assessment and key activities are to carry
out assessment in the project affected area and to prepare a detailed
Rehabilitation and Resettlement Action Plan as per Andaman and Nicobar
Right to Fair compensation and Transparency in Land acquisition

Rehabilitation and Resettlement (Social Impact Assessment and consent)

Rules 2018.

Further she added that this Special Gram Sabha meeting is called
to take views of all members of Gram Sabha present and also the land
owners mentioned in the published notification. Accordingly many Gram
Sabha members came forth and raised their issues which are

related/concerned to whole of the Gram Panchayat.

1. Smti. Fabiola, R/o Hopetown-2, and Smti. Mariam Kujur, R/o North
Bay said that the work of POL terminal shifting from Haddo to
Hopetown should not be shifted to existing inhabitant area of
Hopetown, whereas the project should be taken up in non-

inhabitant area of Hopetown or any other part of these islands. She



also added that such kind of projects should be developed in non-

inhabitant area of Hopetown.

. One of the Gram Sabha members, Shri. Sher Singh added that tdue
to installation of LPG bottling plant which was set up 28 years back
had removed inhabitants from the vicinity of the LPG bottling plant
with the assurance that resettlement will be done but the same was

not done. He added that same should not be repeated with this

project also.

. One Smti. Anandi Bake and Shri. Vikas Lall. S/o Rajesh Lall put
forth her views that the future of the children will be affected if such
construction and evacuation process is carried out. Moreover, it was
added that no residents should be shifted/evacuated as mostly the
people residing in the area are private workers and it may affect

their livelihood and there will be a huge loss of property of the

villagers.

. Shri. David, R/o Annanagar has expressed his views which were
commonly agreed by all villagers present that already due to the
LPG bottling plant, the area is affected by LPO odour which
sometimes becomes unbearable, Likewise, according to the villagers

similar type of problem may persist due to POL terminal shifting.

_ In another instance, Shri. Sudheesh, Ward member said that if any
kind of mishap occurs in the area due to POL terminal, it will cause
threat to life and property of the people. The POL is being shifted

due to existing problem at Haddo but same problem will also occur

at Hopetown area.

. Shri. Viswajith one of the residents of the Hopetown added that no

explosive item which can cause threat to life and property should be

29
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shifted to Hopetown which was unanimously agreed by the villagers

present.

7. The Church committee which is in the area of proposed site has
mentioned that he will abide with the decision o f the general public.
The representatives from Church committee has also informed that
total number of effected people in the area is unknown and
rehabilitation and resettlement of the residents is unknown even
though the empanelled committee for assessment has visited the
above said areas covered under various survey nos. The
compensation amount to the effected villagers is also not ensured.
They also added that if a public hearing is held then the empanelled
committee should assure the general public that evacuation of
public will not be done and the POL shifting should only be done in

uninhabited areas where there will be no loss to property.

8. The Patwari, Shri. N. Mohammed Shafique, read out the area which
has been surveyed and informed that the survey nos. include Smti.

Geeta Bai, W/o Late Sukh Lall, Smti. Sumitra Devi and 02 others
W /o Jaichand Lal,. T. Anthony & 01 Others.

Association of Catholic Church, Bhagwati Devi and 03 others which
will be effected, A total of 13 families will be affected along with shop

mosque and veterinary dispensary.

The meeting ended with the vote of thanks to the chair and above

points were unanimously passed by the Gram Sabha members present.

-sd-
Pradhan
Gram Panchyat
Hopetown



Yokl -y G //&:19‘ 41
ANNC—XU 6 P (1 (o \Jb[:j Ph. No. 03192-217904
TATH 9HTId hl hldTd
OFFICE OF THE GRAM PANCHAYAT,

2 e, e sewT o

HOPE TOWN, SOUTH ANDAMAN

il - gphopetown@gmail .com

e———— —

Ref.No.GP/HT/1-19/2023-2024 /613 70, Tx; Date. 30" May 2023

AN

To,
Vo Cbo A F-L{ tollee fue
L. L 4 LTI YO0 [ et 3
The Chief Secretary, ~ T qugeTrue Copy of e |
Andaman and Nicobar Administration TTTTTLw 7 The Original Docume tfw,
Secretan_at, - me(DEVI
Port Blair.

(Advocate)

»

Sub: Objection regarding Construction /installation India Oil Corporation industry at
Panighat/Hope Town - Reg.

Respected Sir,

On behalf of general public of Hope Town/Panighat we would like to draw your
kind attention at forth coming drastic/impact on the general public and its

surrounding, if installation/construction of Indian Oil corporation be allowed in our
area i.e Hope Town/Panighat.

1. It is to mentioned that Hope Town- Panighat — Chunna Batta IS an area
which is already having an installation of LPG Bottling Rlant
Qil Corporation Industry be set up in the above said a
threat to the life of the people residing in this area.

and if Indian
rea then it will be a high

2. Secondly, it is also pertinent to mentioned- that as per the vision of
Hon'ble Minister of Road, Transport and Highways of India Shri. Nitin Gakari
the Chatham/Bambooflat Bridge whose DPR has shown the area of
Panighat area for the Bridge and its final approval is due to be approved by
the competent authority. This Bridge is going to serve as |ife time for the
entire Ferrargunj Tehsil which includes Chunna Batta, Bambooflat, Stweart
Gunj, Wimberlygunj, Mannar Ghat, Shoal Bay, Mathura, Wrightmyo as it reduce
the immense and agonizing waiting for critical patients to be shifted to G.B.
Pant, Hospital Port Blair and endless queue for people waiting for boats to go to
work in Port Blair, Hence, If Indian Qil Corporation Industry to set up in our area
then the Chatham-Bambooflat Bridge whose D.P.R has shown the Panighat

area will become a dream which won't be fulfilled as both the project won't go
hand —in-hand together.

3. It is also to inform that in our area 03 School viz Vitala Public Schoal,
Hope Town, Govt. Primary School, Hope Town and Gout. Primary School,
Chunna Batta and also Sub-Center comes under less half Kilometer
proximity and installation of Indian Oil corporation Industry will pose significant
hindrance and risk to School going children. The road are narrow and increased

number of industrial tanker, lorry etc. will increases the rate/risk of the road
traffic, accident and noise pollution



As you are aware the Mount Manipur(Mount Harriet) which is b|o|ogical 42
flora and fauna and North Bay, both of which is a boon. to Andaman tourism
will be effected very badly due to industrialization of this natural eco system

as it will be effecting wild life habitat.

Dargah, and Masjeed, Vellankanni
Batta, Mariamma Mandir
hich is real set back of

More Over, religious place Viz
Church, (Asia's largest), Ram Mandir Chunna
HopeTown within 100 to 200 mtrs of this installation w
people of the places and far alike.

6. The proposed area is currently the only play ground area for the _YOUt.h
in the Panighat /Hope Town and regular Tournament are conducted in this
area, construction of such installation will definitely hamper the heaithy sport
person and playground for the future coming generation.

7. And the foremost thrust as you are aware that Andaman and Nipobar
Islands is an earth quake prone zone, LPG plant is already operation In our
area and permitting the Indian Qil Corporation Industry to be installed at Hope
Town/Pangiaht/ Chunna Batta will disastrous it will be like suicidal if the pipe
line of LPG and India Qil Corporations leakage occur.

8. In addition to this we have to say that a special Gram Sabha was
held at Panchayat Bhavan Premises on 3.52023 and also a public hearing
conducted by the Dept. of Social Welfare on 23.52023 to hear the public
views of under Social Impact Assessment for shifting of existing POL Terminal
from Haddo to Hope Town village. In this regard unanimously passed
resolution to stop the Construction/installation of POL Tanks at Hope Town
in the proposed site.

It is pertinent to mentioned here that we are not against  any
development project to be undertaken in our village but in view of the
general public and their concern it is requested to shift the said proposal to any
suitable isolated place in the larger public interest.

Therefore, we request your goodself to look into the matter and restrict
concerned Official to construct/install for shifting of existing POL terminal from
Haddo to Hope Town for the well being of local people in around these areas.

Thanking you Sir,

Yours faithfully,

= ’ i

Miss. V.K. Mariam Bibi Shri. B.Laxmi Narayan Rashida Bibi
Zilla E’.ﬁﬂ?ﬁ S egs}lr:isr Panchayat Samiti Member Praglq@n :
Bamboofla CONStitygRTY . ",‘;,%’p?}f;?’{‘n?ﬂ%i%‘?ﬂﬁn GramvRarohayat
Hope Town: -3 &= y e it NAGT: R £ S P
L otastiyency F’anchayc.t Samili Mamber Grin SARE, 2k AW T

WARNTIG, wiEier s

Hope Town COnS'ﬂitUEﬂCy Eerrargun). South Andaman
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To

The Pradhan
Gram Panchayat
Hope Town

Sub: Shifting of POL terminal from Haddo to Hopetown-reg.

Sir

This nas reference to the Public Hearing conducted on 23.05.2023,
wherein the general public had opposed the work of shifting of existing POL
ierminal from Haddo to Hope town.ln view of the above, we the people of.
Hopetown would like to bring the following few lines for your Kind

consideration:

1. During tne public hearing the villagers opposed the shifting of POL
terminal but it is learnt that despite of the objection from whole
Panchayat,. the work of shifting of POL terminal from Haddo to
Hopetown is still in progress which is a marter of concern.

2. As stated earlier, the work of POL terminal shifting from Haddo to
Hopetown should not be shifted to existing inhabitant area of Hopetown,
whereas the project should be taken up in non-inhabitant area of
Hopetown or any other part of these islands.

3. Due to installation of LPG bottling plant which was set up 28 years back
had removed inhabitants from the vicinity of the LPG bottling plant with
ihe assurance that resettlement will be done but the same was not done
and same should not be repeated with this project also.

4L That no residents should de shifted/evacuated as mostly the people
residing in the area are private workers and it may affect their livelihood
and there wili be a huge loss of property of the villagers.

Therefore, it is requested to kindly look into the matter for further
communication from your end for the betterment of the villagers of Gram
Panchayat Hopetown so that there is no hindrance in our livelihood.

Thanking You
Yours faithfully
Annexure....ﬂzy ...... C/b l .......

The True Copy of
The Original Documents, _
" \}!

VINITA DEVI
(Advocate)
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e-mail - géhopet_o;m@gmail .com . . 5 s c Pnh. No. 03192-217904
=S & - UTH 99T d &7 iTdag ,
OFFICE OF THE GRAM PANCHAYAT, 2 e

B IeAefE T sewr, 0 e

HOPE TOWN SOUTH ANDAMAN

o4

Ref.No. GP/HT/1 51/2023- 24/ 72% ~ Date. //7'€’eptember 2023

oy
e |'l

RN i
W GUVERKDN S &

T, l ARG NIVIAS, SUNIT-BLAT. !
v ! :

The Hon'ble Lieutenant Governor E 19Cns ?ﬁ,)‘ » 3
Andaman -and Nicobar Islands ( WL ,

Raj Niwas L apy mEomreTa :

Port Blair. . o T G T

Sub : Objection regarding the project of shifting of POL Terminal from Haddo Port Blair
to Hope Town village, South Andaman Districl.

His Excellency,

With due respect | would like to put forth the following few points for you kind

consideralion and necessary rédressal at your end please.

That Sir, being a Committee member of Independent Muili —disciplinary Expert
group, | had atiended a meeting convened on 21.8.2023 uh’der the Chairmanship of
the Assistant Commissioner(Séttlemem) regarding the evaluation of the social impact
assessment study report for the project of shifting of POL Terginal from Haddo Por

Blair to.Hope Town village, South Andaman District.

That Sir, during the meeling, on behalf of tne villagers of the Gram Pan;haya!
Hope Town, we had expressed our grievances as mos! of the people residing in the

Gram Panchayat would be effected due o this project.

That Sir, as already expressed ‘we exlend our full support for such projects to
be commenced at our village but the same should be relocated to a non inhabitant
part of tihe Hope Town Gram Panchayat or any other part of these islands where no '
one needs fo be shifted from their residing place.

Annexure..... ﬂq%”’?

The True Copy of
The Original Document
s

VINITA DEVI
(Advocate)



That Sir, during Gram Sabha held on 4.5_.2023 and Public hearing held on
2352023 at Gram Panchayat Hope Town , objection and concern was expressed by

huge number of general public against the said project.

That Sir, the villagers of Gram Panchayat Hope To.wn have also submitied joint
representation opposing the shifting of existing POL Terminal from Haddo Port Blair to

Hope Town village is annexed for your kind consideration.

Therefore. | request your goodself to look into the matter and restrict concerned‘

Official to construct/install for shifting of existing POL terminal from Haddo to Hope Town

for the well being of local people in around these areas.

Yours faithfully,

T

Pradban,

‘ ' 2 : |
- Gram Panchayat, Hope Town.
Copy to : s /Z§ B ' P SRR n e U
7 g 8 R U I (TR

1 The Sr.P.S. to Chief Sécrétary, A & N Administration, Rart Bl ot kind iataémalien
to the.Chief Secretary. ' o

\/ﬁe Sr. PS to.Secr-etarS/A(SW) A & N Administration, Port Blair for kind information
<

and necessary action please.:

T\

lb ' ' Pradhan,

v - Gram Panchayat, Hope Town
q\ : l. ! g i :

ETRE £ @
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__*Deepti Dhan
Catholle Bishop’s Hau
1283, No. 466, P.O. | :r;?y;;a.;‘
#1%9; M.G. Roa fr=7m1.
gﬁd&i}:"q"_{i’,;&le}l;&lid(‘;;’{q@ands; ¢

. Most Rev. Visuvasum Selvaraf
v dtiahopof Foet Blalr

 30/092023

, PVSN, AVSM, YSI, NI, VSM (Retd.)

- To | ' o T
o Excelloncy ADMIRAL D K JOSHI, v, YS
His Bxcelloncy & o of Andaman and Nicobar isiands;

~ " Hon'ble Lt Gov
portBlalr

e, Panighat s the blggest Shririe (Church) in the
here hundreds of devotees Visit during the

project will force us to close the Shrine.
istration Is well aware that the Shrine s visited not only by
‘Catholics but also by-thousands of people from all refigions, castes,

. - andlanguages. . oS iy S

" ‘¢, Closing the Shririe will be a great shock for thousands of devotees and

oo Lo pilgrims, T ' w7

"""~ 2, 'There are also. schoals, Anganwadies, dispensaries, -other religious places

% ‘which will eventually be affected in the future, if the project is implemented in -
‘the proposed site. ' : :

et V8 e ;prqliectl:iff implemerited will not be safe in terms of safety and In terms of
. health for people who live in Chunna Bhatfa, Hope Town, and Anna Nagar.. .

4. | amifold that Hope town panchayat held a few meetings, and the people of
i Ahat-area are against this proposal and wish that the project would not be
et . implemented. | went through the copy of the letter given by Hope Town
R el . Panchayat, “ |

4. L E Annexure......I. i & ................
o ‘7 L TR AT I R The True Copy of V‘:\j

The Original Documerjs
| l\'l't &

e 1% . " TR, Lt ¢ - /
A R ) Sy : VINITA DEVI
i e o TR K _ - ; (Advocate)




: Shrl Kestiav Chandra; [AS, Hon'ble Chief Secreiary,A&N Istands
“2; Ms.Vedith eddy IAS Beputy Commissioner, (South Andaman)
3 /ﬁlember ofthe Expert Commitment visiting the islands.
4 ‘The- Assistant - ammissfoner {Settiement}, Chaxrperson, lndependent Muiu-:Dlsdphnary.
_Expert Greu;a (SJA . it g




TYPED COPY

Mos Rev. Visvasam Selvaraj Deepti Dham
Bishop of Port Blair Cathole Bishop’s House
P.B. No. 466, P.O. Junglighat

419, M.G. Road, Port Blair - 744103

Andaman & Nicobar Islands, India

<

30/09/2023
To
His Excellency ADMIRAL D K JOSHI, PVSM, AVSM, YSM, NM, VSM
(Retd.)
Hon'ble Lt Governor of Andaman and Nicobar Islands,
Port Blair

Sub: Submission of request on the proposed IOCL Project for shifting the
existing POL terminal from Haddo to Hopetown Village, South Andaman

Dist-regarding

Your Excellency,

I am making this humble submission as one of the affected parties
of the above project, proposed in Hope Town.

1. Our Lady of Vailankanni Shrine, Panighat is the biggest Shrine
(Church) in the Andaman and Nicobar Islands, where hundreds of
devotees visit during the week, and thousands visit during its
annual feast held every year in the month of August.

a. The Proposed project will force us to close the Shrine.

b. The Administration is well aware that the Shrine is visited
not only by Catholics but also by thousands of people from
all religions, castes, and languages.

c. Closing the Shrine will be a great shock for thousands of
devotees and pilgrims.

9. There are also schools, Anganwadies, dispensaries, other religious
places which will eventually be affected in the future, if the project
is implemented in the proposed site.

3. The project if implemented will not be safe in terms of safety and in

terms of health for people who live in Chunna Bhatta, Hope Town,

Annexure.ﬁ .................
The True Copy of

The Original Documerts *
\

VINITA DEVI
(Advaocate)

and Anna Nagar.




4. 1 am told that Hope town panchayat held a few meetings, and the
people of that area are against this proposal and wish that the
project would not be implemented. I went through the copy of the
letter given by Hope Town Panchayat

5. It is also to be noted just a few acres of land is not sufficient to shift
the entire project. As of now, the project proposal is only a few acres

of land owned by some families.
a. The project in the future will surely need more land.

b. If that is the case, the people living in Chunna bhatta, Anna

nagar, and Hope Town will also be affected.

c. Most of the families that will be affected are either license

holders or encroachers.

d. I am afraid that people in that vicinity may be asked to leave

the place soon.

e. It is also possible that people may be forced to leave on their

own due to safety and health reasons.

6. I conveyed to the two-member committee that approached me a few
months ago that;

a. The Church is in favor of any developmental project in the

islands;

b. However, the project should be Implemented keeping in mind

the safety and health of the people who live in and around the

proposed project area.

N!



c. Hence, any decision taken by the Panchayat in consultation

with people & In favour of people will also be our decision.

I request your kind self, to consider the proposal of Hope Town Panchayat

and our proposal from the Catholic Church.

Thanking you

Yours sincerely,

-sd-
VISHVASAM SELVARAJ
BISHOP OF PORT BLAIR

INDIA

Copy to:

1. Shri Keshav Chandra, IAS, Hon'ble Chief Secretary, A &N Islands

2. Ms. Veditha Reddy IAS, Deputy Commissioner, (South Andaman)

3. Member of the Expert Commitment visiting the Islands.

4. The Assistant Commissioner (Settlement), Chairperson,
Independent Multi-Disciplinary Expert Group (SIA)

5. The Director, Directorate of Social Welfare, A & N Islands

60



[TINNEXUR E b6

GOPALA BINNU KUMAR CHAMBER: ; l
ADVOCATE, Bathu Basthi, P.O. Garacharma 6
HIGH COURT, CALCUTTA, . Port Blair, South Andaman

Ph:03192-250315, 9434260606

********************************************************

Place: Port Blair
Date :® \‘/03/2024

To, :
1. The Chief Secretary
Andaman and Nicobar Administration
Secretariat, Port Blair.

2. The Deputy Commissioner
South Andaman District
Port Blair, South Andaman - 744101

3. The Director of Social Welfare
Andaman and Nicobar Administration
Port Blair, South Andaman - 744101

4. The Indian Oil Corporation
ERO, 9th Floor, Indian Oil Bhavan
: g ° 2 Garighat Road(S), Dhakuria
By rie U1 Kolkata-700068

S. The Plant Manager
Indian Qil Corporation Limited
LPG Bottling Plant, Hope Town, Bambooflat
South Andaman - 744107

My Client:
Shri M. Hema Rao +~

Son of Shri M. Joga Rao

Up-Pradhan of Gram Panchayat Hope Town
Resident of Chunna Bhatta

Under Ferrargunj Tehsil

South Andaman District

Re: To rescind, recall, withdraw the shifting of POL Terminal from Haddo to
Hopetown village in respect of Survey No.71/1/1, 71/1/2,' TLID, T3] 1

; 72/2/9, 73/1,73/2,74/1,74/2, 75/1, 74/1/P,74/2/P, 76/1,76/2,77/1,
78/2, 70/2, 70/3 for the said project

Sir,
Under instructions from and ¢n behalf of my above named client, I

serve you the following notice for strict compliance:

1.

That my client is an elected representative presently holding
the office of Up-Pradhan Gram Panchayat Hope Town,

Ferrargunj Tehsil, South Andaman District. ﬁ_ A
y : ANNXUTE..........ocoviivsiiresssis

}'J"]le;True Copy of
e Original Docume (ﬁ
R s

g R e ' VINITA DEVI
CrGehiad g (Advocate)




GOPALA BINNU KUMAR CHAMBER

ADVOCATE,

Bathu Basthi, P.O. Garacharma

HIGH COURT, CALCUTTA, Port Blair, South Andaman

%k k kk Kk k ok ok ok ok ok k ok ok Kk ki **************************************

2.
g

B

Ph:03192-250315, 9434260606

That vide notification dated 20/03/2023 the Andaman &

Nicobar Administration accorded approval for conducting

"Social Impact Assessment Study at Hope town village,

Ferrargunj Tehsil, South Andaman District in respect of land
bearing Survey No. 71/1/1, 71/1/2, 71/2, 71/1, 72/2/9,
73/1, 73/2, 74/1, 74/2, 75/1, 74/1/P,74/2/P, 76/1, 76/2,
7711, 78/2, 70/2, 70/3 to undertake the work of shifting the
existing Petroleum, Oil and Lubricants (POL) Terminal from
Haddo to Hope Town Village, Ferrargunj Tehsil, South
Andaman District under the Indian Oil Corporation, the
proposed land is admeasuring an area of 8.8244 Hectares and
the affected area to be covered under Social Impact Assessment

Study.is 8.8244 Hectares.

That in term of the said notification, Andaman & Nicobar
Administration sought for consent of Gram Sabha and / or

land owner’s.

That before embafking upon - the said project to shift the
existing POL Terminal from Haddo to Hope Town Village, the

following factors are to be taken into consideration;

a. That already there exists an installation of LPG bottling
Plant in Hope town-Panighat-Chunna Batta area under

Ferrargunj Tehsil, South Andaman District.

b. That the Survey No. 71/1/1, 71/1/2, 71/2, 71/1,
72/2/9, 73/1, 73/2, 74/1, 74/2, 75/1, 74/1/P, 74/2/P,

76/1, 76/2, 77/1, 78/2, 70/2, 70/3. which was mention

52



GOPALA BINNU KUMAR CHAMBER

ADVOCATE,

Bathu Basthi, P.O. Garacharma

HIGH COURT, CALCUTTA, Port Blair, South Andaman

ok ok k kK KKk ok Kk ok kK Kk Kk Kk ******************************x*******

yp-Pradhan

Gram Panchayat
Hope Town

Ph:03192-250315, 9434260606

in the said notification is surrounded by 03 ‘number of
School namely Vitala Public School, Hope Town,
Government Primary School Hope Town, and
Government Primary School, Chunna Batta, apart from
schools there are several religious building in the nearby
vicinity Dargah, Masjeed, Vellankanni Church, (Asia’s
largest), Ram Mandir, Chunna Batta, Mariamma Mandir,
Hopetown and also include Vellankanni Church and it

will also affect the only playgrdund in the said locality.

That since the shifting of the said POL Terminal from Haddo to
Hope Town Village was without considering the aforesaid facts
and that the same will adversely affect the day to day life of the
said villagers and since in terms of the said notification the
consent of Gram Sabha was warranted, as such there were
repeated deliberation by the Administration with the elected
body conmsisting of Zilla Parishad members, Pradhan Gram
Panchayat and other elected representatives including my

client being the Up-Pradhan of Gram Panchayat Hope Town.

That after several deliberatiéiis, even Special Gram Sabha
meeting was held in the “Hopetown‘ Gram Panchayat on
03.05.2023 followed by public hearing by the department of
Social Welfare under the Andaman & Nicobar Administration
on 23.05.2023 pertaining to the said issue in-presence of ‘my
client, wherein it was unanimously decide by the elected body
and the villages to raise protest with regard to shifting of

existing POL Terminal from Haddo to Hopetown village.

(3



GOPALA BINNU KUMAR CHAMBER

ADVOCATE, Bathu Basthi, P.O. Garacharma
HIGH COURT, CALCUTTA, Port Blair, South Andaman

Ph:03192-250315, 9434260606

* ok Kk ok ok ok ok ok ok ok kK ok kK ok ok ***************'k**********************

T That in the said process several representations were
submitted before the Andaman & Nicobar Administration by

v the elected bodies with a reqﬁest not to shift the existing POL
Terminal from Haddo to Hope Town Village, Ferrargunj Tehsil, -
South Andaman District in resp'eét of the subject land and ﬂie

said shifting could be done to any other place but till date no

positive response was made by the Administration.

8. @at admittedly in the said Hope Téwn Village, Ferrargunj
Tehsil, South Andaman District there is a Church in the na‘me

@ of “Vellankanni Church ‘shrine” which is being establish way
back in year 198‘,E)}nd since the propose project in the land

bearing Survey No. 71/1/1, 71/1/2, 71/2, 71/1, 72/2/9,

73/1, 73/2, T4/1, T4/2, 75/1, 74/1/P,74/2/P, 76/1, 76/2,

77/1, 78/2, 70/2, 70 are practically next to the land where the

said church.

9. That all along the villagers and several devotees visit the said

o
O church from different part of -these Islands and even annual
feast are carried in the said church wherein people from

different part visit the said chu;ch.

@ 10. That the villagers ‘and other people are emotionally connected

with the said church.

11. That if at this junction the said project of shifting POL Terminal

from Haddo to Hopetown village is allowed to be carried in

% respect of the subject lands, the religious sentiment of the
14

adh?

Up.Pr a“cha\f at people at large would be adversely affected.

(4



GOPALA BINNU KUMAR CHAMBER

ADVOCATE, Bathu Basthi, P.O. Garacharma
HIGH COURT, CALCUTTA, Port Blair, South Andaman

Ph:03192-250315, 9434260606

*******_*********** ****************_*******************-k**

12. That my client is not against the development activities, but
not at the cost of the sentiment of people who are emotionally
connected with the said Ghurch.

Under suc;h circumstances I as per the
instructions of my client call upon you to
rescind, recall, withdraw the shifting of
POL Terminal from Haddo to Hopetown
village in respect of survey No.71/1/1,
71/1/2, 71/2, 71/1, 72/2/9, 73/1,
73/2, 74/1, 74/2, 75/1, 74/1/P,74/2/P,
76/1, 76/2, 77/1, 78/2, 70/2, 70/3 in
terms  of the notification  dated
20/.03/2023. _isSue.df. by the Andaman &

Nicobar Adnﬁnistfation.

That the. contents of the

aforesaid paragraphs are read £ Gopala Binnu Kumar
over and explained to my I » Advocate
client in simple Hindi \
language who appear o
perfectly to understand the 4

same, and made his signature
thereto in my presence.

Signa aty client

t
m Panchay?

LS




Cam,

3



November 12, 2024
[SR]
Item no. 4

élo'm.amu/é F’ 7

IN THE HIGH COURT AT CALCUTTA
[ CIRCUIT BENCH AT PORT BLAIR ]

*kk

WPA(P)/10/2024
Shri M. Hema Rao
Vs.
The Hon’ble Lieutenant Governor and others
Mr.Gopala Binnu Kumar ... for the petitioner

Mr. Shatadru Chakraborty

Mr. Dibesh Dwivedi ... for the Administration
Ms. Anjili Nag ... for the IOCL
1. The subject matter of the instant public interest litigation is

relocation of the LPG Bottling plant by the Indian Oil Corporation
from Haddo to Hope Town.

2. Serious environmental issues and security concerns have
been raised by the villagers of the Hope Town in a public hearing.
3. This Court is of the view that the subject matter of the
instant writ petition should be raised before the National Green
Tribunal having its Bench at City of Kolkata.

4. The jurisdiction of the Civil and High Courts has since been
curtailed by reason of the National Green Tribunals Act, 2010.

5. With liberty reserved to the petitioner, if so advised, to
approach the National Green Tribunal, the writ petition is
disposed of.

6. Urgent photostat certified copy of this order, if applied for,
be given to the parties upon compliance of all formalities.

( Rajasekhar Mantha, J. )

Annexure........f.ﬁ..% .............
The True Copy O ( Partha Sarathi Sen, J. )

The Original Documgntg. =
¢

VINITA DEVI
(Advocate)

[



Andaman and Nicobar Administration -
Secretariat

. PRELIMINARY NOTIFICATION

IF No.34-725/2021-Rev-Whereas, it appears to thé appropriate Government
total of 6.8244 hectares land is required in the Hopetown village under Ferrargunj

Sri Vijaya Pura dated

Tehsil in the Sout

the 20 January, 2025
(Hon'ble Lt. Governar, A&N lslands) that a
h Andaman District for a

Haddo to Hopetown village” as requisitioned by the Sr.

public purpose,-namely, “Shifting the existing'POL Terminal from
Terminal Manager, IOCL; Sri Vijaya Puram vide letter No. IOCL/ PBT/ LAND/-2022/ 03 dated 24/06/2022.
Whereas, a Social Impact Assessment (SIA) has been conducted and preliminary investigation was conducted by a
committee constituted vide Collector, Land: Acquisition (SA)O.NO.335 dated 06/06/2024. “ '
Therefore, itis notified that for the above said projectin the Hopetown village under Ferrargunj Tehsilin the South Andaman
District a piece of land measuring 6.8244 hectares of standard measurement as requested by the Sr. Terminal Manager, I0CL,
Sri Vijaya Puram as detailed below, is under acquisition: - .
S| [Name of the tenant Survey | Total area Classification Boundaries
No No. in N. 8t - E. W.
- hects . ;
711N 1.36 Hilly 71113 7112 7312, 63,64
720112 0.29 & 60 721, & 65
1. |Geeta Bai Wlo late Sukh Lall - 7221P &
‘ : 7112
Hilly 70R2& | 7113 731 65,66
: 7017 _ & 67
Sumitra Devi & 02 others (D/o 7112 0.01 Hilly 7111 60 7212P | TAMA
/o late Jai Chand Lall )
?gg‘?‘r‘:‘f --0‘-)-;(-)-{ ---------------- 721 0.51 Hilly 7412 72/2/P 7412 711N
The Original Dgcu 72/2IP 1.00 Commercial 721 61& 7412 | THMM &
62 & 78 7112
VINI 73K 0:1375 Hilly.- 7017 7313 7017 | T2
(Advocate) 7312 0.1365 Hilly 7313 711N 7412 711N
7411 0.9713 - Hilly North Bay| 7413 7411/P | 7017
3. |T.Antony & 01 other el Village
7412 0.3621 Hilly 743, | 121 TA[2/P 7312
751 & 72/2/P
3 ' 751 0.0270 . Hilly 7512 7412 7412
-1 7012 1.9700 Hilly 70/18 71112 7013
4 |Devi&O03others - : - . .. § & 7017
' 0.05 House-site 702 | 702 7017
6.8244 : -
Transparency in Land

This notification is made under the provisions of section 11(1)
acquisition, Rehabilitation and Resettlement Act, 2013 (30 of 2013
GO!, Ministry of Home Affairs, New Delhi, to all whom it may concern.

The plan of the land under acquisition be inspected in the office of
Tehsildar, Ferrargunj on any working day during-the working hours.

- The Government is pleased to authorize Tehsildar, Ferrargunj and his
of any land, dig of bore.into the sub-soil-and,do all other acts required for the proper exec
specified in section 12 of the said Act. ; &5 ‘

Under section 11(4) of the Act, no person-shall ma
| etc., or create any encumbrances on such Jand from the date of publicatio

Collector, Land Acquisition (SA). L ' :

Objections to the acquisition, if any, may.
of this notification as provided under section

Fs Sy
Entry & lnternet; MS Office -

a

Computer Fundan
Yord, Excel PowerPoint
CorelDRAW; Accountin,

i Programming -

‘Short Courses -Tall

R e o .. | £ neenVITY AW

rentals - Windows,’ l‘ypihg, Dat
& Access; Deskto Publishing — Photosh(){) &
s —Taily with GST; Web Designing - HTML;
> and Systems - Computer Hardware.

FRP & Prime with GST and

| Photoshop

BIBI.

of the Right to Fair Compensation and
), read with Notification No. 1197(E)

Assistant Secretary (Rev.)

he Collector, Land Acquisition (SA) and office of the

field Staff‘to enter upon and survey land, take levels
ution of their work as provided and

ke any transaction or-cause an.y tranisaction of land i.e. salefpurchase,
n of such notification without prior approval of the

be filed by the person interested within 60 (sixty) days from the date of publication
15.0f the Act before the Collector, Land-Acquisition (SA).

By order and in the name of Lt. Governor

AGN A

Aadhaar No. 8744 4334 8760, do hereby

solemnly affirm and say as follows:-
1.That my husband's correct and actual
name is JAMALUDDIN and my mother's
correct and actual name is ZAREENA

~ That in all mv other documents

 dated 23/06/2017 of

A&N lIslands

dministration




yat

VAKALATNAMA

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

Signature

Up-Pradhan
Gram Pancha
Hope Town

Original Application No. of 2025
Shri M. Hema Rao
......... Petitioner
-Vs-

The Andaman and Nicobar Administration & others
......... Opposite Party

ON BEHALF OF Shri Hema Rao, Son of Shri M. Joga Rao, Resident of Chunna
Bhatta, Under Ferrargunj Tehsil, South Andaman District

Know all me by these presents that by Vakalatnama [/We appoint the Advocate(s)
Pleader(s) noted below or any one of them as my/our lawful Advocate Pleader or
Advocates Pleaders for filing the Memorandum of appeal or Petition on the above

for entering appearance

matter on appearing in conducting and arguing the same for depositing or withdrawing any
money in connection therewith for moving the court in any matter connected therewith, for
preparing the paper book in the case and for putting in papers, petition etc. on my/our
behalf, for filing or taking back any documents, for withdrawing suits or appeals or petitions
with permission to institute fresh suits etc for signing and filing the petitions of compromise
in connection with the said matter and for taking copies of paper from the Records and
I/We further say that any act, done by my/our said Advocate or Advocates or by any one of
them after accepting this Vakalatnama shall be considered as my/our own true and lawful

act. In the above effect I/We execute this Vakalatnama.

Date: 30/04/2025
NAME OF THE ADVOCATE(S)

Received from the execut@nts & being satisfied accepted. y/

P N
g
PALA BINNU KUMAR
VINITA DEVI oF Advocate

Advocate . :
Bathu Basthi, Garacharma (PO, -Bathubasti, Garacharma i(iO-)
Din 744105, Port Blair, South Andaman Port Blair, South Andarman
Ay 34zto o€

Y tq 28 : ') eom
et oot gy b8 adut- il st
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